
Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

EXPRESS FREIGHT

Attached to and forming part of the Policy No. _________

It is agreed and understood that otherwise subject to the 

terms, exclusions, provisions and conditions contained in 

the Policy or endorsed thereon and subject to the Insured 

having paid the agreed extra premium, this insurance shall 

be extended to cover extra charges for express freight 

(excluding air freight).

Provided always that such extra charges are incurred in 

connection with any loss of or damage to the Insured 

items recoverable under the Policy.

If the sum(s) insured of the demand item(s) is/are less than 

the amount(s) required to be Insured the amount payable 

under this endorsement for such extra charges shall be 

reduced in the same proportion.

Extra Premium   ________

UIN No. IRDAN152A0061V01201718
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Kotak Machinery Breakdown Insurance
Additional Covers/Endorsements Wordings

a kotak General Insurance 
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